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llie  Deputy Minister of Labour (Shrl 
Abid All): (a) The answer is in the 
negative

(b) Does not arise.
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The Deputy Minister of Railways 

and Transport (Shrl Alagesan): (a)
Railway Passengers’ Associations are 
not sponsored or organised by Rail­
way Administrations. These Asso­
ciations are, however, known to be 
functioning on their own in different 
areas served by Railways.

(b) No official recognition as such 
is generally given by Railway Ad­
ministrations to these Associations; 
but representatives of some of these 
Associations, some of whom are regis­
tered, serve on advisory or consulta­
tive committees.

(c) Some of these Associations have 
been of help to the Railways in 
assessment of requirements of travel­
ling public.

(d) Suggestions made by them are 
examined, and those found acceptable 
are implemented.

Shri Balwant Sinha Mehta: What is 
the minimum strength of membership 
for the association to be formed?

Sliri Alagessii: There is no 5uch 
minimum membership prescribed.

jprol. D. C. Sharma: Is it a fact 
that some representatives of the Rail­
way Passengers’ Associations are 
nominated on the Railway advisory 
body?

Shri Alagtsan: Yes, Sir. On the 
regional Consultative Committees 
they are to-be nominated,

Shri Balwant Sinha Mehta: May I
know whether the associations are- 
real representative bodies or have 
been formed to create leadership?

Shri Alagesan: l do not think I 
am called upon to give any opinion 
on that.

Shri N. Sreekanian Nair; May I
know whether the members of these 
consultative bodies will have the same 
authority as the members of the* 
former advisory committees?

Shri Alagesaa; Yes, Sir. These 
consultative committees are like the 
former local advisory committees.

Shri Gidwanl: What have the Gov­
ernment decided regarding the re­
presentation made to the Government 
by the Indian Chamber of Commerce 
and the Passengers Traffic ^ lie f  
Association, Bombay, about the nomi­
nations to the Railway advisory 
bodies?

Shri Alagesan: I would like to have 
notice of that pa.rticular question.

Shri M. D. Joshi: It was stated that 
a formal recognition is not given to 
these associations. But it has also 
been stated that members have been 
nominated on behalf of or for those 
associations on these advisory bodies. 
Is that not a forma] recognition?

Shri Alagesan: Yes, it may be
construed to be like that.

Shri T. K. Chaudhuri: In view of 
the fact that a reference was made 
in the Budget speech of the hon. 
Minister to the formation of users’ 
committees, or something like that, 
may I know whether any such com­
mittee hag been formed.

Shri Alagesan; Some committees 
have been formed already, and the 
rest will be formed in the near future.

Shri NAmbiar: May. I know whether 
in forming these consuUative com- 
fnittees, these passengers’ associations 
people are also consulted, or they are 
picked and chosen?
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Shri AlageMii: They are asked to 
submit names, and some representa­
tives are chosen from the names sup­
plied.

Shri N. M. Llnsfam: May I know 
whether after the formation of these 
consultative committees, these pas­
sengers’ associations will continue to 
exist?

Shri Alagesan: They continue to 
exist always.

Shri Kakkan: May I know whether 
these associations are helping the 
railway authorities to find out ticket- 
less travellers and pick-pockets?

Mr. Deputy-Speaker: The passen­
gers’ associations to catch hold of 
ticketless travellers?

Shri Alagesan: I am afraid not.
C entral C o u n c il  of Gosamvardhan

*1202. Sardar A. S. Saigal: Will the 
Minister of Food and Agricalture be
pleased to state:

(a) whether there is a prooosal to 
take over complete* responsibility by 
the Central Council of Gosamvardhan 
for Animal husbandry work in the 
same way as the l.C.A.R. is carrying 
on Agriculture work;

(b) how Government are going to 
tackle the problem of useless animals 
by model Legislation or otherwise; and

(c) whether Government will finance 
the Cosadan Scheme and deal through 
them with the unproductive, unservice­
able and such other animals as are 
found useless by their owners?

The Deputy Minister of Food and 
Agriculture (Shri M. V. Krishnappa):
(a) There is no proposal under con­
sideration by Government at present 
to entrust the Central Council of 
Gosamvardhan with responsibility 
for all Animal Husbandry .work now 
performed by other organisations 
such as the I. V. R. I., the I. D. R. I. 
and the I. C. A. R. It is. however, 
our intention to make the fuUe t̂ use 
of the Council for work connected 
with cattle development, with special 
reference to the establishment of 
G a u sh a la s  and Gosadans.

(b) and (c). With a view to segre- 
*gating unproductive and useless cattle 
a scheme for the establishment of 
160 Gosadans in various States is 
Included in the Five Year Plan. The 
expenditure is shared on a 50 : 50 basis 
in the case of Parts *A* and *B’ 
States and the whole expenditure is 
borne by the Centre in the case of 
Part C States.

Shri Dabhi: May I know the com­
position of the Central Council of 
Gosamvardhan, and the work it has 
done up to this time?

Shri M. V. Krishnappa: The com­
position is that it consists of the 
representatives of the various Gov­
ernments, and some representatives...

Mr. Deputy-Speaker: I think there 
must be ^ome statute passed by this 
House.

Shri M. V. Krishnappa: i want 
notice.

Seth Govind Das: Is it a fact that 
out of these 150 Gosadans which the 
Five Year Plan has decided to estab­
lish this year, 20 non-ofllcial and 
30..........  ,

Several Hon. Members: In Hindi.
Seth Govind Das: Does the hon. 

Minister know Hindi? I did not 
know.

The Deputy Minister of Communi­
cations (Shri Raj Bahadur): He does 
not know. .

Several Hon. Members: Hindi
please.

Mr. Depnty-Speaker: Order, order; 
the hon. Member may go on in English.

Seth Govind Das: I was informed 
by the hon. Minister who is sitting 
by my side that he does not know 
Hindi. That was why I started in 
English.

Mr. Deputy-Speaker: 
learning.

He is stil]

Shri M. V. Krishnappa: I under­
stand Hindi.
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